DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Tuesday, 24™ March, 2015/ 03 Chaitra, 1937 (Saka)

No. 09

Constitution of Financial Committees (2015-2016)

elections to the Financ
As announced by Hon

The House adopted a Motion, moved by
jal Committees for the financ
'ble Speaker in the House, Hon

schedule for elections to these Committees:

the Hon’ble Chief Minister regarding
ial year 2015-2016 on 24" March, 2015.
sble Members may kindly note the

Sl. | Name of the Number of Last date for | Last date for Date of
No. | Committee Members to filing of withdrawal of elections, if
be elected nominations | nominations necessary
1. Public Accounts | Nine Upto 26" 30" March 2015 | 31% March
) Committee March 2015 upto 5.00 P.M. 2015 (3.00
upto 5.00 P.M. to 5.00
P.M. P.M.) in the
Member’s
Lounge, Old
Secretariat,
Delhi.
2. Committee  on | Nine -do- -do- -do-
Estimates
3 Committee on Nine -do- -do- -do-
Government
Undertakings J
L.R. GARG
Secretary
1. Necessary forms are available in the Notice Branch.

2. Members are requested to su

bmit the forms in the Notice Branch only.
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